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The Minister of State In tbe Minis­
try of Home  Affairs  (Shrt  Vidya 
Charan Shukla); (a) According to in­
structions issued in 1955 which con­
tinue to be in  force, a Government 
servant whoee wife or dependent in­
tends to take up employment under a 
foreign mission in India, should inti­
mate the fact .to the Government. It 
is open to the Government to prohibit 
such employment, if considered neces­
sary.

lb) The information furnished by 
the Officer's is  intended for official 
purposes only and cannot, therefore, 
,n‘ disclosed.
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W*t* Board for Plywood Iadnatry

200.  Shri K. M. Abraham: Will the 
Minister of labour and Rehabilitation
bo pleased to state;

(a) whether there >s a proposal for 
constituting a Wage Board lor Ply­
wood Industry; and

(b) if so, v. Sion it will be constitu­
ted?

The Minister of I.abour and Rehabi­
litation (Shri Uuthi): <u) There is no 
y-ich proposal ut present.

Mu I),*.1-:; not arise.

New Universities in Kerala

SOI. Shri P. P. Esthose:
Shri K. M. Abraham: 
shri Vasudevan Nair:
Shri C. Janardhanan;

Wil! the Minister of Education be 
pleased to state:

(a) whether Government have re­
ceived any proposal from Kerala Gov­
ernment to set up two new Universi­
ties in Kerala;

(b) if so, the details of the proposal 
and the proposed location of the Uni- 
veaitiej; and

(c) the action taken thereon?

Th« Minister of Education (Dr. Trl- 
gtutm Sen): (a) No Sir.

(b) and (c). Do not aiiae.




